IN THE' CENTRAL ADMINISTRATIVE TRISUNAT, HYDERARAT) BENCH A7 HYDERABAD |
0.A.NO. &6 . /o3

Date of Order: 6/7-93

L3

Betvyeen:

‘1. Divisional Failway Menager, (D3)
Soutn Central Railway, -Secunderabad,

2. Pormonent "oy Inc-cctor (Zon)
8.C.Rly, Secunderabad.

3. Chiefll Signal Inspector,
Signal & Telecommunication Department,
C.Rly, Secunderabad.

- Applicants.
andg
1. & ,Cn-'“:‘ -1 '
2. Presiding Officer, Labour Court,
Narayanaguda, A.P.Hycderabad.
| .n Respondents.,
et 2Lk

'~ For the Respondents: .o

CORAM$ :
THE HON'BLE MI,JUSTICE V.NIELATRI RAO : VICE CHAIRMAN

THE HONTBLE MR.P.T.TIRUENGADAM ¢ MEMBEr(ADMAI)
The Tribunal. made the following Order:-

Admit. The operation of the order dated 11-3-92

in C.M.P.No, él /83 is suspended until Frir+has _masdn e, — —
Issue notice to the kesgpondents. .

Post the case on 6,9.93.
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FAS)
1. The Divisional Railway Manager (B, G) S.C.Rly, Secunderabad.
2. The Permanent %ay Inspector (Con) S.C.Rly. Secunderabad.
The Chief Signal Inspector, Signal & Telecommunication
Dep artment, &.C.Rly, Secunderabad.
The Pre51d1no Officer, Labour Court, Narayanaguda, Hyderabad.
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5. One copy to HMr.N.R.Devraj, SC for Rlys. CAr.lyd.
6. One copy to Mr. .
7. One spare copy. _ j\/
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TYPED BY © COMPARED BY
CHECKED BEY LPPROVED BY

TN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH AT HYDERASAD

om——

THE HON'BLE MR.NUSTICE V.NEELADRI R&0Q
VICE CHSEIRMAN
L

THE HON'BLE MEJA.B.GORTY : MEMBER(AD)

AN
THE HON'BLE MR]T.CHA}DRASEKHAR K REDLY
MEMBELR(J) -

AND . )

YL NUN Lo ““.-._-_t“'"”/
: N
pated 3 & -7 -1993
ORDER/ JUDGMENR
Moi, /N0, C.A. No,
in' _

0.4,No. 5’@|\q3 ;
T.A.No, (W.p. )

Admitted and Interim directions
issued

allgwed  fodf on EIW

oséd of with directions

™ dm§ s::.qu
Dipmlssed as withdrawn

Rgjected/ Ordered ’ \Y)%%ﬂj
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